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(b) it ¥o, how far has the decision
been implemented?

The Depuly Mintster of Labour
(Shrl Abid Al): (a) The question is
still under consideration.

<b) Does not arise.

Ibdian Cotion Delegation

*865. Shri Anirudh Sinha: Will the
Minister of Commerce and Industry
be pleased to state:

(8) whether it is u fact that an
Indian Cotton Delegation is to visit
Sudan shortly;

(b) if so, the purpose of the visit;
and

(c) whether the personnel of the
delegation and other arrangements
have been finalised?

The Minister of Commerce (Shri
Kanungo): (a) and (b). The Sudanese
Government have extended invitation
to certain leading Indian industrialists
to visit Sudan to see for themselves
various aspects of dotton production in
that country.

¢ (¢) Government have no informa-
tion except that Sarvashree Madan
Mohan Ruws, Kasturbhai Lalbhai and
Neville Wadia have received the mnvi.
tation from the Sudanese Government.

Tea Board

Shri H. N. Mukerjee:
"“-{snn Muhaimmed Eitas;

Will the Minister of Commerce
and Industry be pleased to state:

(a) what are the pay and emolu-~

ments of the Deputy Chairman, Tea
Board; and

(b) what is the justification of this
office when there is a full-time Chair-
man and an elected Vice-Chairman?
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(a) and (b). A statement I3 laid on.
the Table of the House.

Statement

(a) The pay and emoluments of
the Deputy Chairman of the Tea
Board are Rs. 1800 per mensem in the
scale of pay of Rs. 1800-100-2600 plus
House Rent and Compensatory aliow-
ances ag admissible to Central Gov-
ernment Officers of corresponding
status at Calcutta,

(b) The post of Deputy Chairman
was created by the Government {n
pursuance of the decision of the Tea
Board taken in its meeting held on
the 30th June, 1958 to give the Chair-
Joan much needed reliet in his in-
Creasing administrative duties in
order to enable him to give greater
personal attention to long term pro-
blems of consolidation and develop-
ment.

The Vice-Chajrman 13 not & whole-
time official of the Board and it is
not possible for the Chairman to
share his day to day administrative
responsibilities with him.

Nepa Newsprint Factory

o367, J Sbrl P. B. Patel:
* 1 Shri K. U. Parmar:

Will the Minister of Commeroe
and Industry be pleased to state:

(a) what is the annual production
of Nepa Newsprints and what is its
rated capacity;

(b) what is the investment of the
Central and State Governments in
this concern;

(c) whether distribution of the

Nepa Newsprints is done through
agents; and

(d) whether any complaints have
been received against agents and dis-

Minister of Inffuslry (Shi
ubhal Shab): (a) t (d). A
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liitethént is laid on the Teble of the
House.

Statement

(a) During 1035, 1956 and 1957, the
actual production of newsprint by
Nepa Mills was 2,563, 10,702 and
14,045 tons respectively. The Mills
have reted capacity of 30,000 tons per
year or 100 tons per day. The cur-
fent year’s rate of production is about
33,500 tons per annum.

(b) The Government of India have
not, so far, invested any capital in
tliis concern. The Government of
Madhya Pradesh have invested
. N Wk,

(c) The distribution of Nepa Newy
print is done by the Nepa Mills them-
selves through the agents appointed
by them as well as direct to the
newspapers and Printers and pub-
lishers of text books and books of
general interest,

{d) Some complaints have been
received against the agents but they
are dealt with by the Neps Mills
authorities,

Weights and Metric System

*888. Shri Assar: Will the Minister
of Commerce and Industry be pleas-
ed to state:

(a) whether it is a fact that weights
and measures of Metric System have
been put into force from 1st of
October, 1988;

(b) whether Government are
aware of the fact thit a common man
finds it difficult to remember and
pronounce the metric weights; and

(¢) it so, whether Government will
consider changing the names to easy
Hondi language?

The Deputy Minister of Commerce
Mhm(mmcmnr
(a) As a first step, the use of
metiric weights has been authorfsed
from lst October for genersl tride
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(b) and (c). Government gre of
menewthatthepuhhcwmloonm

complicated.

Training of Indians in Watch
Manufacture

Shri Bamakrishna Reddy:
"Shrl Ram Krishan:
Shri Rishwanath Roy:
869 Shrimati Na Palchoudhuri:
) Shri Daljit Singh:
Shri Halder:
Shri Mubhammed Ellas:
Shrimati Mafida Ahmed:

Will the Minister of Commeres
and Industry be pleased to state:

(a) whether it is a fact that the
pelegation of Swiss Watch Industry
which recently visited India, has
offered scholarships for Indians for
traning in the manufacture of
watches in Switzerland and also for
setting up an Institute in India tow
providing training in watch mang-

{b) if so, whether the offer has
peen accepted by Government; and

(¢) when and where the proposed
training Institute will be set up?

The Minister of Industry (Shri
panubhat Shah): (a) to (c). The
Pelegation of Swiss Watch Industry
pas offered some scholarships to
indian wnationals for trainng in
gwitzerland and they have also
oftered us technical and financial
gssistance in setting up a Watch
Sraining Institute in India with Swiss
collaboration. No formal detailed
offer has so far been conveyed and
the actual arrangements will only be
finalised after the formal offer
yeceived.





